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BEFORE THE NATIONAL GREEN TRIBUNAL(SZ), SITTING AT CHENNAI

Original Application No. 13 of 2024

Between:
S. Sivadas
Son of SivaKumar Kulasekar,
... APPLICANT
- AND -
The Ministry of Environment,
& others
...Respondents

AFFIDAVIT OF OBJECTION PREFERRED BY THE RESPONDENT 15 AND
THE 16™ TO THE REPORT OF THE JOINT COMMITTEE

1. I am the 16 Respondent herein and well aware of the facts and I am
filing this objection on behalf of my brother the 15t Respondent also

as our interest are one and the same and indivisible.

2. At the outset, I submit that in view of the 14th Respondent promoter
annexing and selling vacant plots as agricultural lands by annexing
them with approved layout named bluespot and the unapproved
layout named Bhinaya Beach and so on, the Respondents herein
preferred application No. 104/2024 before this Hon’ble Tribunal, after
consideration of the photographs filed by us and arguments by our
c‘ounsel, this Hon’ble Tribunal had passed an order directing filing of
reports by 4t and the 11% Respondent to submit detailed reports

about purchase and developments made.
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. Although reports had been filed, this Hon’ble Tribunal directed a fresh
inspection and report by joint committee vide order dated

12.09.2025.

. It is also submitted that the Respondent promoter had filed a totally
false and fictitious report and has deliberately misled this Hon’ble

Tribunal, hence objection to its report has also been filed by us.

. We have perused the latest report of the Joint Committee pursuant

to their inspection on 12.11.2025 and prefer this objection.

. It is germane to point that our representation dated 3.10.2024 and
21.10.2024 before the authorities had neither been considered nor
stated before this Tribunal and no opportunity was granted to us to
join the joint inspection, but the Respondent promoter was present
at the time of inspection (as can be seen from averments in page 5).
Hence the report is prepared without opportunity to us and is laden

with bias.

. It is respectfully submitted that our objections to the earlier report

and the averments and prayers in

A. Injunction Petition in IA No. 104/2024 IN OA 13/2024.
B. Petition for Appointment of Advocate Commissioner in IA
NO. 28/2025 IN OA 13/2024.

C. Direction petition in IA NO. 29/2025 A 13/2024. ‘
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Shall be treated as part and parcel of this objection.

. It is submitted that the subject report does not deal with the entire
extent of 180 Acres but speaks only about 52.94 Acres (In page 8)
of lands lying beyond 500 meters of HTL which have been approved
by DTCP and also speaks about 34.49 Acres (In Page 5) developed

with 500 meters of HTL.

Thus, out of the approximate extent of 180 Acres only 87.43
Acres have been inspected even as per the report. Hence the

direction has not been complied with for reasons not known.

. While it is stated in Para 7 that there are no sand dunes below 500
m zone, the TN 95 map (pertaining to the subject village) clearly
demarcates the existence of sand dunes in the entire area, however,

this map is not filed with the report.

The report specifically states that sand dunes are available
beyond 700 meters of the HTL, it is not clear how sand dunes/ coastal
dunes will form beyond 700 meters but not within, perhaps this
physical feature read with the TN 95 map would prove destruction of

sand dunes.

The report specifically silent about presence of sand dunes in

the neighboring site, within 500 meters of the HTL Lands. If the same
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was revealed it would be sufficient to establish destruction of sand

dunes in the impugned site.

12. These Respondents herein have also admitted in the counter,
the existence and destruction of sand dunes by the builder and the
respondent builder himself had not specifically denied the presence
of sand dunes and the destruction of sand dunes by it. Viewed from
this angle, when the inspection of the site is made after destruction

of sand dunes, they are not going to be found in the site.

13. The finding in Page 6, Para 9 refers to two lane (60 feet) tar
road formed as part of the main access road to the 40 Acre
unapproved housing layout named Bhinaya Beach (below 500 m).
However, the two land/ 60 feet tar road is not formed over lands in
S. No. 195/4D but rather on lands in S. No. 192, 194/1, 174/2, 10,

11, 12, 13, 14195/4a, 195/1, 211/2a, 211/6.

14. Further, contrary to the finding there are two 60 feet/ two lane
tar road both connecting ECR road to sea, this has not been revealed

in the report.

15. The report is silent about housing layout formed in S. No.

195/4a, 195/4b, 211/1bla and 211/1a and 211/5 and details of its

ownership. P 77 :{ﬂ%\f)
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16. The report is silent about the number of unapproved housing
plots (measuring 600 to 3000 sft), the number of unapproved vacant
plots (measuring 20 cents and above), their maps and the linear
measurements of the plots and a detailed map showing access to

each of these unapproved projects from the approved layouts.

17. Contrary to the report, there are no two-way road providing
access from Ecr road to sea in lands in S. No. 189/4a, 189/1a,
190/1a, 195/2, 195/4d, 211/2c, 211/3, 212/ 1,2. However these
survey numbers bear housing plots and unapproved vacant plots with

30 feet and 40 feet tar road and motorable newly formed mud road.

A map showing the annexation of approved, unapproved
housing plot and unapproved vacant plot project has not been filed
superimposing the layout maps with the cadastral maps with CRZ
classification thus the report is totally an act of dilution of the

violations by the builder.

18. For reasons not known, there is no finding pertaining to the
classification of the impugned lands as CRZ-III and there is no report

on the land use of the impugned site.

19. In Page 9, the report deals with R.s. No. 192 (Communal
Poramboke land). Also, the finding in Para a, page 9 that inter alia,
Manju foundations purchased lands in S. No. 192 is incorrect, rather

it only converted part of this government land into 60 feet two-way
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road by an act of encroachment, this road was removed by the
government pursuant to an order of the Hon’ble Madras High Court
in WP No. 20713/2013 but the government land has been re-
encroached and the respondent promoter started marketing the
same as access road having layout access from Ecr road to sea, this
resulted in filing of the injunction petition (IA 104/24) by us, before

this Hon’ble Tribunal and no counter has been preferred in the same.

20. Admittedly there are no buildings in land in S. No. 192(Part),
but the existence and formation of 60 feet tar road has not been

revealed for reasons not known.

21. The report is one sided and many physical features have not
been revealed. The lands are being developed since 2015 till date and
the development was made with assistance from the vendors i.e.
Pedro Developers and others who are also party to these proceedings.
Hence the report with date and year of development of each phase
with ownership as on date of those specific lands of the 180 project

has not been highlighted.

22. While so, pending adjudication of the subject application and
without regard to the interim order granted by this Hon’ble Court, the
Respondent builder preferred to convert the entire unsold lands
within 500 mts into a vacant plot project and have sold the same to

various persons, suppressing the present litigation.
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23. Also, while this Hon'ble tribunal is adjudicating the matter, the
Respondent builder connived with the executive officer, Marakkanam
and created A GIFT DEED (Doc No. 1362/2026) for all the roads

formed by it after it has developed and sold plots.

24, The gift deed has been executed without CRZ clearance & DTCP
approval and deals only with lands falling within 500 meters of the

HTL.

25. An extent of 89154.255 Sgm is gifted by the builder while the
Executive officer passed an illegal resolution to accept 69773.65 Sgm

of lands as roads without sanction of law.

26. It can be seen from the map annexed to the gift deed that the
unapproved projects annex with each other but the annexation of
these lands with the approved layouts is not revealed neither in the

gift deed nor by the promoter in its report.

27. It is specifically averred that about 100 acres that have been
developed fall below 500 m of the HTL, but these facts are not
reported. If the DTCP approved layout maps are filed, it can be seen
that the approved plot project annexes with the unapproved plot
project and the unapproved hosing layout project, therefore the

entire 160 to 180 odd acre project constitutes a single land baﬂk.
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28. Although promoted in phases, the project of the 11t herein
requires prior clearance from the State Level Environment Impact
Assessment Authority, as the same is a scheduled activity (covering
more than 50 Hectares) under the EIA Notification, 2006 but the
project is being encouraged without prior Environmental clearance as
per Schedule 8(b) of the EIA Notification, 2006 and these facts are

not revealed in the report either.

29. While it is stated in the report that the promoter stopped selling
plots since 2016, concerning the illegal development, it is derived
that a Show cause notice has been issued to the Respondent builder
by The District Collector as early as on 11.06.2016 in Proc. No.
F.NA/CRZ/DLCZMA/VPM/2016-1 Dated 11.06.2016 and this show
cause notice remain unadjudicated. This has not been revealed by

the Promoter and the authorities.

30. The sole report filed by the respondent promoter pursuant to
the order of this tribunal is also incomplete and does not reveal details
of 160 Acres of land which it has promoted and sold and for which it

also has sale deeds as stated below;

TOTAL 150 ACRES ALREADY DEVELOPED

S. Document Executant Claimant SURVEY EXTENT
No. | Number NO

1 3061/2019 | 1)Pedro Developers | Manju 188/1A 22.0CT

12/12/2019 | Ltd Foundations | 188/1B 6.28 CT

2)Metis Developers | (P) Ltd 188/2 3.49CT

Pvt Ltd 188/3 1.19CT

189/2 33.0CT
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3) Kaleena
Developers Pvt Ltd Total
11.51
Acres
1091/2023 | 1)Pedro Developers | Manju 189/1B 18.0CT
20/03/2023 | Ltd Foundations | 189/2A 88.0CT
2) Kaleena (P) Ltd. 190/1B3 94.0 CT
Developers Pvt Ltd 190/2 73.0CT
3)Metis Developers 190/3 2.46 CT
Pvt Ltd
Total
5.19
Acres
1092/2023 | 1)Pedro Developers | Manju 212/3 2 ACRE
20/03/2023 | Ltd Foundations
(P) Ltd.
2)Metis Developers
Pvt Ltd Total
2.00
3) Kaleena Acres
Developers Pvt Ltd
1392/2023 | 1)Pedro Developers | Manju 189/1A1 2.20
20/03/2023 | Ltd Foundations ACRE
2)Metis Developers | (P) Ltd.
Pvt Ltd
3) Kaleena
Developers Pvt Ltd
1880/2023 | 1) Kaleena Lakshmi 213/1 30.0
15/05/2023 | Developers Pvt Ltd PR Doc: Cents
2)Metis Developers | 1612 / 2012
Pvt Ltd 773/ 2012
774 / 2012
1882/2023 | Pedro Developers Anto Prabhu | 213/4B 22.0
Ltd G Cents
1884/2023 | 1)Pedro Developers | Manju 212/3, 22.0
Ltd Foundations | 213/4B Cents
2) Kaleena (P) Ltd.
Developers P Ltd
3)Metis Developers
Pvt Ltd
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8 1885/2023 | 1)Kaleena Manju 213/1 26.0
Developers Pvt Ltd | Foundations Cents
2)Metis Developers | (P) Ltd.
Pvt Ltd

9 2514/2023 | 1)Pedro Developers | Manju 212/3, 6 Acre
Ltd Foundations | 213/4A,
2) Kaleena (P) Ltd. 213/4B
Developers P Itd
3)Metis Developers
Pvt Ltd

10 2515/2023 | 1)Pedro Developers | Manju 191/1A1, 4 Acre
Ltd Foundations | 193/1A
2) Kaleena (P) Ltd.
Developers P Itd
3)Metis Developers
Pvt Ltd

11 2692/2023 | 1)Pedro Developers | Manju 190/1A1A1 |1 Ac
Ltd Foundations | A1A 81.0
2) Kaleena (P) Ltd. Cents
Developers P Itd
3)Metis Developers
Pvt Ltd

12 3686/2023 | 1)Pedro Developers | Manju 190/1B3 10.0CT
Ltd Foundations
2) Kaleena (P) Ltd.
Developers P Itd
3)Metis Developers
Pvt Ltd

13 2198/2024 | 1)Pedro Developers | Manju 193/1A1, 3 AC54
Ltd Foundations | 193/1B, CT
2) Kaleena (P) Ltd. 193/2
Developers P Itd 194/2 37.0CT
3)Metis Developers
Pvt Ltd Total

3.91
Acres
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14 2199/2024 | Pedro Developers Manju 174/10, 1.86
Ltd Foundations | 174/11, Acres
(P) Ltd. 174/12,
174/13,
174/14,
174/21,
174/8,
174/9
15 2200/2024 | 1)Pedro Developers | Manju 189/3B, 3 AC 22
Ltd Foundations | 189/4B2 CcT
2) Kaleena (P) Ltd.
Developers P Itd 195/4B =
3)Metis Developers 211/2A, 1AC
Pvt Ltd 211/28B 86.5
CT
5.30
acres
16 2201/2024 | 1)Pedro Developers | Manju 196/3 86.5CT
Ltd Foundations | 196/5A1 51.0CT
2) Kaleena (P) Ltd. 196/5A2A 65.0 CT
Developers P Itd
202.5
Cents
17 2202/2024 | 1)Pedro Developers | Manju 195/1A 15.0CT
Ltd Foundations | 196/5A2A 1.46 AC
2) Kaleena (P) Ltd. 211/7 2.38 AC
Developers P Itd 213/1A1 2.26 AC
3)Metis Developers 213/2 1.26 AC
Pvt Ltd 213/3 2.51 AC
213/4A1 1.44 AC
213/4B1A 4.69 AC
16.15
Acres
18 2203/2024 | 1)Pedro Developers | Manju 189/1A1A, | 5.20 AC
22/05/2024 | Ltd Foundations | 189/3A,
2) Kaleena (P) Ltd. 189/4B1AA
Developers P Itd 1
3)Metis Developers 195/1B1A1 | 1.30 AC
Pvt Ltd
195/3A1A1 | 57.0CT
Al1AA1
195/4D1A1 | 5.0 CT
AlA1A
196/5A2B1 | 3.68 AC
AlA
211/2C1A1 [ 17.0CT

X
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12 12
211/3A1A1 | 12.0CT
Al
211/4A1A1 | 63.5CT
Al
211/5A1 33.5CT
211/6A 2.23 AC
212/1A1A, | 19.28
2A1A, 3A1 | AC
TOTAL
33.57
ACRES
19 2204/2024 | 1)Pedro Developers | Manju 190/1A1A1 | 3.99 AC
Ltd Foundations | A1A1l,
2) Kaleena (P) Ltd. 190/21
Developers P Itd
3)Metis Developers 194/1A1A1 | 8.58 AC
Pvt Ltd A
12.57
ACRES
20 518/2026 1)Pedro Developers | Manju 210/5A1A 16.5CT
Ltd Foundations
2) Kaleena (P) Ltd. gigjgﬁiA TSNl
Developers P Itd
211/1A 57.0CT
Total
87
Cents
21 3060/2019 | 1)Pedro Developers | Manju 180/9 54.0CT
Ltd Foundations | 180/10 43.0CT
2)Metis Developers | (P) Ltd. Pvt 180/11 40.0 CT
Pvt Ltd Ltd 180/14 22.0CT
3)Kaleena 181/5B1 16.0CT
Developers P Itd
181/4B2A 41.0CT
&
181/4B2B
181/2,3,4 31.0CT
181/7A2 17.0
2.64 AC
22 3972/2015 | Kaleena Developers | Manju 189/3A
Pvt Ltd Foundations | Old no: 113 | 0.03 CT
l(tl():l) Ltd. pvt 189/4A
Old No: 0.28 CT
114

N Vg
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189/4B1
Old No.114

1.13CT

189/1A
Old no:
112/1

0.30CT

190/1A
Old No:
116/1, 2,
121

3.96 CT

211/5
Old No :
99/5

1.22 CT

194/1
Old No:
122/1, 2,
123

1.26 CT

195/1
Old no:
115/1

0.29 CT

195/2
Old No.
115/4

0.81CT

211/2 C
Old No.
99/3, 9

0.99 CT

211/3
Old No.
99/4

2.21 CT

211/4
Old No.
99/6

2.72 CT

211/6
Old No.
99/2 & 8

0.11 CT

212/1
Old No.
100/1, 2

1.65CT

212/2
Old No.
100/1, 2

1.68 CT

22.05
Acres

23

3603/2015

1)Kaleena

Developers Pvt Ltd

& another

Manju
Foundations
(P) Ltd. Pvt
Ltd

195/1
Old No.
118/1

1.28 CT

210/4
Old No.
98/3

0.11 CT

i, thrhpn =
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210/5 0.46 CT
Old No.
98/8
194/1 047 CT
Old No.
122/1,2
123

195/3 1.94CT
Old No.
115/2
211/1B 1.58 CT
Old No:
99/1
211/6 0.03CT
Old No.
99/2
196/5A2B 6.57 CT
Old
No.125/3,4 | 12.44
5,6 Acres

31. The objectors have also filed the layout map of 1500 residential
plots (measuring 600 square feet to 3000 square feet in CRZ) in
Bhinaya beach and others in our typed set, nothing prevented the
authorities to consider them while inspecting and preparing their

report and reveal the unapproved layout maps.

32. The objectors are not given any opportunity to be present for
inspection and a diversionary and incomplete report has been filed

by both the Respondents to divert the purpose of the proceedings.

Hence, we have preferred this detailed objection, this Hon’ble
Tribunal shall be pleased to note down our objections and consider

the pleadings and annexures filed with the pending interim
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applications i.e. IA NO 104/24, IA NO. 28/25, IA NO. 29/25, stated

above and pass orders in the interest of environment and thus render

justice. =
¥ )J g P /Z/ AIr7 e
RESPONDENT 16
VERIFICATION
I, P. Nagarajan, Son of Late Ponnuranga Gounder, being the Respondents 16
herein, do hereby state that the contents of the above counter in the above paragraphs 1

to 32 are true and correct to the best of our knowledge and that no material has been
concealed there from, we confirm that the contents have been read over and explained to

us in Tamil.

Dated on this the 22NP Day of JUNE 2026

! /“pfﬂﬁﬂi%

Solemnly affirmed at Chennai, Before Me,

On this the 22N° day of JUNE, 2026
and put their Signature in my presence X'W@%lhus)

after being read over and explained the

contents in Tamil. Advocate
NO-3, L oss chon ks,
High cour T B3 Hf’b?,

Enclosed:- Q;\Qh hot — oz

Caopy of the Gift deed executed by Manju Foundations (P) Ltd.
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Certified Copy of R/LD[JH&STEUOILD/LISHSHLD 1/1361/2026

This certified copy is being issued through online and it is here by certified that the requisite Stamp
Duty of X 100/- (Rupees Hundred Only) has been paid through e-payment on 16-Mar-2026 for
application number CCA/Online/164177773/2026.

e

ctaimer: A et i a . be di
Disclaimer; .41s Certificate has been electronically issued by the Registration Department on the basis of available digital records,

’/
searched the data base based on the query given/input by the user.
Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this
electronically generated digital copy and the original register, record maintained by the Registration department will prevail.
The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such
documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.
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For MANJU FOUNDATIONS PVT. LTD.

wthorised Signatory
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ALM.

RESOLVED THAT the Company be and is hereby accorded to donate and
convey the land earmarked for roads and road splay areas Mmeasuring
B0154.26 Sq. mts, comprised in S. Nos. 189/1A1A, 189/3A1AAILA,
189 /3B1, 189/4A1A1A, 1B9/4BI1AATA, 189 /24B2A1A1, 1B9/S5TATATALAA,
190/ 1A1ATA, 194/ 1A1A1, 195/1A, 195/1B1A, 195/2A1A1, 195/3A1A1A1,
195/4A, 195/4DI1ATIAL, 196/5A2A1, 196/SA2BI1A, 210/5A1A, 211/1BI1A,
211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1, 211/5A1, 211/6A,
211/7TA, 212/1A1, 212/2A1A1AA, 212/3A1A1A1A1, 212/3A2A1A1A,
2137/1A1A1, 2137241, 213/3A1A, 2I3/4A1A, 213/4A2, 213/4B1A &
213/49B18, (vide Patta Nos. 347, 602, 643, 2218, 2219, 2220, 2257, 2266,
2267, 2269, 2270, 3330, 3813, 3814, 3834, 3B59, 3992, 4284 4554, 4572
& 4573), situated at Marakkanam North Village, Maraklkanam Town
Panchavat, Marakkanam Taluk, Vilupuram District, more fully described in
the schedule to the Gift Deed to the Executive Officer, Marakkanam Town
Panchayat, for the benefit and usage of the general public as public roads.

RESOLVED FURTHER THAT the said donation is being made in compliance
with the resolution passed by the Marakkanam Town Panchayat vide
Na.Ka.No.A1/173/2025 dated 06.09.2025 and also in the interest of the
public and the purchasers of plots/lands by the Company,

RESOLVED FURTHER THAT Mr.R.Ganesan, Authonzed Signatory of the
Company, be and is hereby authorized to sign, execute and register the Gifi
Deed before the Sub-Registrar Office, Marakkanam, and to preseni the same
for registration and to do all such acts, deeds and things as may be
necessary for giving effeet to this resolation.

AND FURTHER RESOLVED THAT the common seal of the company is

affixed, wherever necessary, in the presence of any directors or of any one
director, who shall sign the samne in tolken

af the presence.
Specimen Signature of the chmi%n“ =y

-yﬂw MAUETD o TR SRR Bl
Mr. R/GANESAN i S BT, :

Manager [Lagll. IJaisonT

[Con ——
Mr.K.M.VIDHYASAGAR
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GIFT DEED

On 12 March 2026 (12.03. 2026) to the Executive Officer of Marakkanam Municipality,
Villupuram District, Marakkanam Municipality and his successors (in the capacity of
Executive Officer) (Donee).

Operating at Saptaswara Apartments, No.8, First Avenue, 2nd Floor, Ashok Nagar,
Chennai - 600 028. M/s.Manju Foundations Private Limited (PAN: AAFCM2511C),
REPERSENTED BY Mr. R. Ganesan (Aged 33), Son of Mr. M.Ramasamy, Kalanchen,
residing at East Street, No.4/100, Kurukkapatti Village, Sankarankovil Circle, Thenkasi
District (DONOR)

| the [donor] hereby subscribe in the presence of the following witnesses, that;

The property shown in the property details below has been acquired by our company
through (1) Doc No. 3603/2015 dated 16.10.2015 and: (2) Doc No. 3972/2015 dated
04.11.2015; (3) through Document No. 1092/2023 Book 1 of Marakanam dated
20.03.2023; (4) through Document No. 2514/2023 Book 1 dated 26.06.2023; (5) Book
1 of dated 22.05.2024, through Document Nos. 2200/2024, 2202/2024 and
2203/2024, acquired and enjoyed by our company since then, and in our company's
possession since then.

For the benefit of the public in the property under maintenance, for the benefit of those
who have purchased land from us, and for the benefit of the villagers near the area
where our property is located, they request a public road to go to their places within
the boundaries of this property. A1/173/2025, Dated: 06.09.2025.

We hereby donate the roads and corners described in the property description below
to the Municipality to be used as public thoroughfares for public use. Henceforth, the
said municipality should take possession of the land mentioned in the property
description below and use it for the benefit of the public for their benefit. We have not
received any compensation for this.

We hereby willingly agree that we or our successors in title shall have no encumbrance
whatsoever in respect of the following property to be donated today. This is the
donation document that we have written with our full consent.

Property details

Tindivanam R.D., Marakanam, Marakanam North Village Patta Numbers,
347,602,643, 2218, 2219, 2220, 2257, 2266, 2267, 2269, 2270, 3330, 3813, 3814,
3834, 3859, 3992, 4284, 4554, 4572 & 4573-Ayan Punchai New Field Numbers:
189/1A1A, 189/3A1AA1A, 189/3B1, 189/4A1A1A, 189/4B1AA1A, 189/4B2A1A1,
189/51A1A1A1AA, 190/1A1A1A, 194/1A1A1, 195/1A, 195/1B1A, 195/2A1A1,
195/3A1A1A1, 195/44, 195/4D1A1A1, 196/5A2A1, 196/5A2B1A, 210/5A1A,
211/1B1A, 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1, 211/5A1, 211/6A, 211/7A,
212/1A1, 212/2A1A1AA, 212/3A1A1A1, 212/3A2A1A1A, 213/1A1A1, 213/2A1,
213/3A1A, 213/4A1A, 213/4A2, 213/4B14 and 213/4B1B This grant covers only the
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land with a total area of 89154.255 square meters allocated for the roads and
intersections laid out in and identified in the attached map.

The nominal value of the donation is Rs.100/-

Witnesses:

1.Mr. S. Vignesh, (Aadhaar No.: Mr. Sabari, Market Grove, Marakkanam Circle,
Villupuram 604303.

2.Mr.M.Sreedhar, Aadhaar No.:
P/L.Mr.Murugan, No. 44, Selliyamman Kovil Street,

Kandhadu Post Office, Marakkanam, Villupuram-604 303.

Document prepared by:
Chellakannan M. Com, LLB,
Advocate. Madras High Court,

T.B.K. Registration No.: 1859/2020
No.: 61/4, R.N. Arumbakkam,
Chennai-600100

Resolution
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We, the signatories and the undersigned, make the following declaration.

We hereby declare that the deed is not subject to Section 22(A) and Section 22(B) of
the Property Registration Act, 1908, that all documents attached to the deed are not
FORGED DOCUMENTS as per Section 470 of the Indian Penal Code, 1860, that the
person signing the deed has examined all the documents and checked for forgery
before signing it, and that we have acted in accordance with all the sections relating
to transfer of property as per the Transfer of Property Act, 1882.

We further undertake that if it is later discovered that any false information or evidence
has been provided to us, we will be solely responsible for it and we are bound to take
legal action for the same, and the Registrar will not be held liable in any way for this.

Proof/Declaration that the property is not located in a watershed area (See the
judgment delivered in Court Order No. 22163/2018)

We certify that the property shown in this document is not bounded by any water
bodies, waterways, or water catchment areas. We further understand that if it is later
discovered that any false information or certification has been provided, I/We will be
subject to legal action.

MANJU GROUPS RESOLUTION
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING OF
THE BOARD OF DIRECTORS OF M/S. MANJU FOUNDATIONS PRIVATE LIMITED,
HAVING ITS REGISTERED OFFICE AT #8, SAPTHASWARA APARTMENTS, J & L,
2D FLOOR, 15T AVENUE, ASHOK NAGAR, CHENNAI 600 083, HELD ON
11.03.2026 AT 11:00 A.M.

RESOLVED THAT the Company be and is hereby accorded to donate and convey the
land earmarked for roads and road splay areas measuring 89154.26 Sq. mts,
comprised in S. Nos. 189/1A1A, 189/3A1AA1A, 189/3B1, 189/4A1A1A,
189/4B1AA1A, 189/4B2A1A1, 189/51A1ATA1AA, 190/1A1A1A, 194/1A1A1, 195/1A,
195/1B1A, 195/2A1A1, 195/3A1A1A1, 195/4A, 195/4D1A1A1, 196/5A2A1,
196/5A2B1A, 210/5A1A, 211/1B1A. 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1,
211/5A1, 211/6A, 211/7A, 212/1A1, 212/2A1A1AA, 212/3A1A1A1A1, 212/3A2A1A1A,
213/1A1A1, 213/2A1, 213/3A1A, 213/4A1A, 213/4A2, 213/4B1A 213/4B1B, (vide
Patta No. 347, 602, 643, 2218, 2219, 2220, 2257, 2266, 2267, 2269, 2270, 3330,
3813, 3814, 3834, 3859, 3992, 4284, 4554, 4572 & 4573), situated at Marakkanam.
North Village, Marakkanam Town Panchayat, Marakkanam Taluk, Villupuram District,
more fully described in the schedule to the Gift Deed to the Executive Officer,
Marakkanam Town Panchayat, for the benefit and usage of the general public as public
roads.

RESOLVED FURTHER THAT the said donation is being made in compliance with the
resolution passed by the Marakkanam Town Panchayat vide Na.Ka.No.A1/173/2025
dated 06.09.2025 and also in the interest of the public and the purchasers of
plots/lands by the Company

RESOLVED FURTHER THAT Mr.R.Ganesan, Authorized Signatory of the Company,
be and is hereby authorized to sign, execute and register the Gift Deed before the
Sub-Registrar Office, Marakkanam, and to present the same for registration and to do
all such acts, deeds and things as may be necessary for giving effect to this resolution.

AND FURTHER RESOLVED THAT the common seal of the company is company
affixed, wherever necessary, in the presence of any directors or of any one director,
who shall sign the same in token of the presence

Specimen Signature of the Authorized Personnel.

Mr.R/GANESAN.
Manager (Legal Liaison
Mr.K.M.VIDHYASAGAR
(Managing Director)

From
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Mr. James T. Sami
Executive officer
Panchayat board Office
Marakkanam.

To

The Sub Registrar

Office of the Sub registrar

Marakkanam
Sir,
Na.Ka. No. A1/173/2025 Dated 06.09.2025
Meaning: Registration of Donation Deed - Villupuram District, Parakanam Town

Panchayat Ward No. 03 Kaipanikakuppagam and Naravakkam areas, Manju Group
Binaya Beach and Bavisha Beach, unauthorized Plot Sub Division , area 69773.65
square meters, approval to register the donation deed in the name of the Executive
Officer of the Town Panchayat as mentioned and request to register the donation deed
as he is unable to attend in person due to office work.

1) Indian Registration Act 1908, 88(1)
2) Peta cases, 47493/E/2006 Dated 15.09.2006
3) Related documents.

Villupuram district, Marakkanam ,Ward No. 03 Kaipanikuppam and Naaravakkam
area, Manju Group Binaya Beach and Bhavisha beech, 189/1A1A, 189/3A1A1A,
189/4A1A1A, 189/4B1AA1, 190/1A1A1A, 194/1A1A1, 195/1A, 195/1B1A1,
195/2A1A1 195/3A1A1A1AA1, 195/4D1ATA1A1A, 196/5A2A1, 196/5A2B1A1A,
210/4, 210/5A1A 211/3B1A, 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1A1,
211/5A1, 211/6A, 211/7, 212/1A1A, 212/2A1A, 212/3A1, 213/1A1, 213/3, 213/4A1 and
213/4B16 , 69773.65 Since there is no officer available to make the transfer of the
allotted land to the Town Panchayat in the name of the Executive Officer, Marakanam,
the Town Panchayat is hereby approved to execute a deed of deposit in the name of
the Town Panchayat in the name of the Executive Officer, Marakanam. Further, | would
like to inform you that | have sent my hard copy and all the necessary documents.

PATTA DETAILS

Revenue and Disaster Management Department
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Land ownership details: E. No. 10(1) Section

District Villupuram
Marakkanam North Village
347

Patta Number:

Owners Name
1) Span Metals Pvt Ltd
2) Shaka Estate and Finance P Ltd
3) Manju Foundation Pvt Ltd

4) Arihanth Farm Developers

HECTARE
0-53.42

Subdivision
3B1

Division
189

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Marakkanam North Village
Patta Number: 602

Owners Name
1) Kamalammal W/o Vardharaju
2) Samikannu S/o Kuppusami
3) Jegannathan S/o Kuppusamy
4) Thiurvengadam S/o Kuppusamy
5) Jayanthi Natarajan W/o Natarajan
6) Span Metals Pvt Ltd
7) Manju Foundation Pvt Ltd

HECTARE
0-6.00

Division Subdivision
195 1A

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section
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District Villupuram
Revenue Village Marakanam North
Number:643

1) Jayanthi Nataraja W/o Natarajan

2) Mala Jayaram W/o Jayaram

3) Bala Subramaniyan s/o Sivandhi adhityan
4) Pandurangan S/o Venkatesan

5) Chinnarani D/o Samikannu

6) Vijayalakshmi W/o Pakiradha Marthandan
7) Span Metals Pvt Ltd

8) Shaka Estate and Finance P Ltd

9) Sreeraman s/o Gopalsami Chettiar

10) Ramesh S/o Panduranga Gounder

11) Manju Foundation Pvt Ltd

Division Subdivision

Hectare

189 4B2A1A1

0-64.98

Patta

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North

Patta Number: 2218

Kaleena developers private limited

Division Subdivision Hectare
189 1A1A 0-10.92
195 1B1A 0-40.80
195 1B7 0-11.55
209 1 0-94.00
211 3ATA1A1 0-80.19

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section
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District Villupuram
Revenue Village Marakanam North Patta Number: 2219

Pedro Developers Private Limited

Division Subdivision Hectare
195 3A1A1A1 0-52.91
195 4D1A1A1 1-06.78
211 2C1A1 0-40.52
211 4A1A1 1-08.58
211 5A1 0-57.70
214 4 0-66.00

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2220

1) Kaleena Developers Pvt Ltd
2) Mettis Developers Pvt Ltd

3) Arihanth Farm Developers

Division Subdivision Hectare
194 1A1A1 0-56.81

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2257

Pedro Developers Pvt Ltd

Division Subdivision Hectare
189 4A1A1A 0-09.76

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2266
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1)Kaleena Developers Pvt Ltd
2) Pedro Developers Pvt Ltd

3) Vijayakumar S/o Balasundaram

Division Subdivision Hectare
196 5A2B1A 2-23.09

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2267

Kaleena Developers Pvt Ltd

Division Subdivision Hectare
195 2A1A1A 0.31.29

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2269

1)Kaleena Developers Pvt Ltd

2) Pedro Developers Pvt Ltd

3) Sathyamoorthy S/o Subramania Chettiar
4) Mohandas Gandhi S/o Subramania Cehttiar
5) Kandhavel S/o Devaraj Chettiar

6) Gajapathy S/o Devaraj Chettiar

7) Ezhilarasan S/o Devaraj Chettiar

8) Ashok kumar S/o Rajalingam

9) Ruthramorthy S/o Rajalingam

10) Nandha Gopal S/o Rajalingam

11) Avika Ventures pvt Ltd
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12) N K Surana

Division Subdivision Hectare
210 5A1A 0.41.57

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North Patta Number: 2270

1)Pedro Developers Pvt Ltd

2) Nagaraj S/o Ponnurangam

3) Loganathan S/o Ponnurangam

4) Sathyamurthy S/o Subramaniya Chettiar
5) Mohandasgandhi S/o Subramaniya Chettiar
6) Kandhavel S/o Devaraj

7) Gajapathy S/o Devaraj

8) Muthukumaran S/o Devaraj

9) Ezhilarasan S/o Devaraj

10) Ashok kumar S/o Rajalingam

11) Ruthramurthy S/o Rajalingam
12) Nandhagopal S/o Rajalingam

Division Subdivision Hectare
211 1B1A 0-82.09

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakkanam North Patta Number: 3330

Manju Foundation Pvt Ltd

| Division | Subdivision | Hectare |
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189 105 0.00.48
189 106 0.00.01
189 122A 0.00.01
189 1A1B1ATAA | 0.25.43
189 1B1B1 0.2.52

189 2A1A1A 0.13.06
189 2B1A1 0.03.00
189 51A1ATA1AA | 0.00.01
190 116A 0.00.82
190 1B1A 0.00.46
190 1B3A 0.27.43
190 2BA1A 0.32.88
190 2A1AAAATA1 | 0.09.92
190 3A1AATATAA | 0.42.50
191 122A 0.00.03
191 1A1AA1AAA | 0.49.92
191 1A4 0.10.60
191 1B 0.03.20
191 1C1A1A1 0.14.03
191 2A3 0.04.00
191 2B2 0.02.00
191 2C2A1A1A 0.65.16
191 71 0.00.61
193 1A2A1A1AAA | 0.24.55
212 3A2A1A1A 1.56.73
213 4A2 0.00.50
213 4A4A 0.00.07
213 4B1B 0.03.20
213 4B1B3 0.08.79
213 9 0.11.05

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakkanam North Patta Number: 3813
MANJU FOUNDATIONS PRIVATE LIMITED

Division Subdivision
HECTARE
189 104 0.07.05
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189

1A1B1B

0.00.01

189

3A1AATA

0.53.87

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakanam North

Patta Number: 3814

MANJU FOUNDTIONS PRIVATE LIMITED

Division Subdivision
HECTARE
195 1B6 0-52.61
195 3A4 0-23.07
211 2A 0-73.00

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakkanam North

Owners name

Manju Foundation Pvt Ltd

Division Subdivision | HECTARE
213 1A1A1 0-62.74
213 1A1C 0-03.76
213 2A1 0-1.67
213 2C 0-18.70
213 3A1A 0-94.79
213 4A1A 0-57.54
213 4B1A 1.89.61

Revenue and Disaster Management Department

Patta Number: 3834
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Land ownership details: E. No. 10(1) Section

Manju Foundation Pvt Ltd

Division Subdivision

HECTARE
196 5A2A1 0-59.20
196 5C 0-23.07

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section
District Villupuram

Revenue Village Marakkanam North Patta Number: 3992
Owners Name

1) Kaleena Developers Pvt Ltd

2) Mettis Developers Pvt Ltd

Division Subdivision
HECTARE
189 4B1AA1A 0.49.67

Revenue and Disaster Management Department
Land ownership details: E. No. 10(1) Section

District Villupuram

Revenue Village Marakkanam North Patta Number: 4284
1) Kaleena Developers Pvt Ltd

2) Mettis Developers Pvt Ltd

Division Subdivision
HECTARE
212 1A1 0-61.09
212 2A1A1AA 1-16.54

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section
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District Villupuram
Revenue Village Marakkanam North Patta Number: 4554

1) Pedro Developers Pvt Ltd

)
2)Kaleena Developers Pvt Ltd
3) Mettis Developers Pvt Ltd

)

4) Arihanth Farm Developers

Division

Subdivision

HECTARE

190

1A1A1A

1-35.19

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakkanam North

MANJU FOUNDATIONS PRIVATE LIMITED

Patta Number: 4572

Division Subdivision Acre
217 23A 0-6.23 0.12
212 26 0-1.92 0.04
212 4-90.41 9.81
3ATAT1A1A1

Revenue and Disaster Management Department

Land ownership details: E. No. 10(1) Section

District Villupuram
Revenue Village Marakkanam North Patta Number: 4573

1) Pedro Developers Pvt Ltd

2) Karunakaran s/o Krishnan

3) Lakshmi D/o Namasivayam
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Division

Subdivision

ACTRE

211

6A

0-95.72

74
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213 OF MARAKKANAM TOWN PANCHAYAT, MARAKKANAM NORTH VILLAGE.

SHOWING THE PROPOSED ROAD PLAN TN SNO. 189, 120, 194, 195, 196, 210, 211, 212, & NV
' MARAKKANAM TALUK, VILLUPURAM DISTRICT. 298
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BEFORE THE NATIONAL GREEN TRIBUNAL
(SZ), SITTING AT CHENNAI

Original Application No. 13 of 2024

Between:
S. Sivadas
Son of SivaKumar Kulasekar,
... APPLICANT
- AND-
The Ministry of Environment,
& others
...Respondents

AFFIDAVIT OF OBJECTION
TO THE REPORT OF THE
JOINT COMMITTEE

M/s. R. Ashwanth,
M Anandha Kumar,
G.Hari Mahesh
Advocates
COUNSEL FOR THE
RESPONDENTS 15 AND 16
Ph: 9840700341



